NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH
2" FLOOR, M.T.N.L. BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX. NEW DELHI
DAILY CAUSE LIST DATED 29.07.2022 (FRIDAY)
COURT-1V (VIRTUAL MODE)
10:30 AM

In the Court of Hon’ble Mr. Justice Rakesh Kumar Jain, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member
(Technical) and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Review Financial Creditors of Amtek Auto Ltd. | Alok Kumar Sanjay Bhatt-R1
Application No. 1 | Through Dinkar T. Venkatasubramanian Chanakya Keswani-
0f 2022 in Comp. | Vs. R2 & R3
App. (AT) (Ins) Union Bank of India
No. 729 0f 2020 (Erstwhile Corporation Bank) & Ors.
For Admission (After Notice)
2. Comp. App. (AT) | State Bank of India Sanjay Kapur M. Srinivasan Rao
(Ins) No. 636 of Vs.
2020 Vibha Agro Tech Ltd.
3. Comp. App. (AT) | Sanjay Kumar Choudhary Praveen Mahajan Anshuj Dhingra-R1
(Ins) No. 755 of | Vs. Vinod Chaurasia-IRP
2020 Creative Infraheights Pvt. Ltd. & Anr. Riju Mani
Talukkdar-RP
4. Comp. App. (AT) | Dresier Commodities Pvt. Ltd. Rahul Ahuja
(Ins) No. 290 of | Vs.
2022 Jaipuria Buildcon Pvt. Ltd.
For Hearing
5. Comp. App. (AT) | Deepak Vegpro Pvt. Ltd. Narendra M. Sharma | R. K. Gupta
(Ins) No. 1085 of | Vs.
2019 Shree Hari Agro Industries Ltd.
6. Comp. App. (AT) | Zexus Air Service Pvt. Ltd. & Anr. Aman Vachher Akanksha Mathur-
(Ins) No. 363 of Vs. IRP
2022 & 1.A. No. Capt. Samuel Tarig Omer Ahmad Shoaib Alam
1338 0f 2022

Note: Cases shall be heard only in physical mode w.e.f. 1%t August, 2022.
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1. Notice Board -sd/-
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